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17.ORDER DArED 09-04-2002. 

Heard Mr-Rutwilk panda,learnpd Counsel for 

the Applicants, Mr.K.C.11ohanty,1earned Govern.it 

Advocate for the State Govt.of Orissa and Mr.A.K. 

30se,learned Senior St - nding Counsel appearing for 

the Union of India. The APplicants1  85 in nUm)er 

are Police Personnel of the State Govt.of OriSsa 

tch and surity to ARC at engaged to give wa  

Charioatia/ohowduar in the District of CUttac.hey 

Oeifla State Govt. servants,thejc present Orijinal 

Aplicatian is not rnaintainaole in this rriounal.In 

the said preMises,thiS OA is dismissed as not 3eing 

maintainabl.out without any order as to costs. 
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